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Before Shri Chandra Poojari, Accountant Member &
Shri Duvvuru RL Reddy, Judicial Member
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3T 37T T./1.T.A.N0.2242/Mds/2012
HYoT ayAssessment Year:2006-07

M/s. JL Builders Pvt. Ltd., The Deputy Commissioner of
D4, Golden Gate, New 33, Habibullah Vs. Income Tax,
Road, T. Nagar, Chennai 600 017. Company Range 1V(3),
[PAN: AAACJ2690N] Chennai 34.
(3rdYerTdt /Appellant) (0IYU/Respondent)
rdreTyr L 3R A/ Appellantby  :  Shri S. Sridhar, Advocate
0T L 3R WRespondentby  :  Shri K. Ravi, JCIT
geTdTs L IR/ Date of hearing : 07.06.2017
HIYUTT &L ARG /Date of Pronouncement : 21.06.2017

AMA/ORD ER

PER DUVVURU RL REDDY, JUDICIAL MEMBER:

This appeal filed by the assessee is directed against the order of the
|ld. Commissioner of Income Tax (Appeals) Il, Chennai dated 05.10.2012

relevant to the assessment year 2006-07.

2. When the appeal was taken up for hearing, the Id. Counsel for the
assessee has sought for permission to withdraw the appeal filed by the
assessee by making endorsement in the grounds of appeal, against which,

the Id. DR did not object to the submissions of the Id. Counsel.
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and there being no objection raised by the Id. DR, the appeal filed by the

assessee is dismissed as withdrawn.

4. In the result, the appeal filed by the assessee is dismissed.

Order pronounced on the 21° June, 2017 at Chennai.

Sd/- Sd/-
(CHANDRA POOJAR)) (DUVVURU RL REDDY)
ACCOUNTANT MEMBER JUDICIAL MEMBER

Chennai, Dated, the 21.06.2017

Vm/-
37eRT il DEMN 310 Nd/Copy to: 1. 3rdremmAppellant, 2.00r2d

Respondent, 3. 3T 3J0 (31dTeN)/CIT(A), 4. 3= 3O /CIT,
5. EHEIT DEEE/DR & 6. IMSHRS/GF.
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